SCC

(ONLINE g

List of Latest | ocoper2s

updates on
SCC OnLine® 2025

Web Edition.

Supreme Court,
With an ever expanding database and documents added ngh COU.I'tS,

everyday, SCC Online® users get a comprehensive research )
experience for legal content from India and many other nations. Tribunals and

Statutes

Download SCC Online App



https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�

Table of Contents
Supreme Court

High Courts
* Allahabad High Court
* Andhra Pradesh High Court
* Calcutta High Court
* Chhattisgarh High Court
* Delhi High Court
* Gauhati High Court
* Gujarat High Court
* Jharkhand High Court
* Jammu and Kashmir High Court
* Karnataka High Court
* Kerala High Court
* Madras High Court
* Manipur High Court
* Meghalaya High Court
* Madhya Pradesh High Court
* Orissa High Court
* Punjab and Haryana High Court
* Rajasthan High Court
* Telangana High Court

 Uttaranchal High Court

© EBC Publishing Pvt Ltd



Tribunals

* Customs Excise and Service Tax Appellate Tribunal

* Income Tax Appellate Tribunal

* National Company Law Tribunal

* National Company Law Appellate Tribunal
Statutory

* Central Rules

* Central Notifications

* State Acts

* State Rules

* Policy Document

© EBC Publishing Pvt Ltd



Supreme Court [6]

Central Warehousing Corpn. v. Sidhartha Tiles & Sanitary (P) Ltd., (A.M. Khanwilkar and Abhay S.
Oka, JJ.), 2022 SCC OnLine SC 2497

Poonam Jaidev Shroff v. State of Maharashtra, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5736

Pramod Kumar Tiwari v. State of M.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2023 SCC
OnLine SC 2510

Rajan Chadha v. Sanjay Arora, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5737

UBS Switzerland AG v. State of W.B., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2274

Virendra K. Batra v. Infres Methodex Ltd., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2023 SCC
OnLine SC 2509

Allahabad High Court [49]
Abhay Kumar Gaur v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 6830
Adesh Singh Bhadoria v. Collector, (Dinesh Pathak, J.), 2025 SCC OnLine All 6826
Amarjeet v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6799
Arun Kumar Shukla (Dr.) v. Union of India, (Shree Prakash Singh, J.), 2025 SCC OnLine All 6819
Arvind v. State of U.P., (Siddharth and Prashant Mishra-I, JJ.), 2025 SCC OnLine All 6785
Asad v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6793
Bhajanlal v. State of U.P., (Shekhar B. Saraf and Prashant Kumar, JJ.), 2025 SCC OnLine All 6831
Bhupendra Verma v. State of U.P., (Santoesh Rai, J.), 2025 SCC OnLine All 6807
Chandresh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 6795
Devesh Sahu v. State of U.P., (Pramod Kumar Srivastava, J.), 2025 SCC OnLine All 6784
Devpal v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6810

Indian Telephone Industries Ltd. v. Indian Telephone Industries, (Subhash Vidyarthi, J.), 2025 SCC
OnLine All 6829

Indu Verma v. Union of India, (Manish Mathur, J.), 2025 SCC OnLine All 6822
Kailash Agarwal v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6815
Kailashpati Tiwari v. Union of India, (Subhash Vidyarthi, J.), 2025 SCC OnLine All 6827

Kayoom v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine All
6828

Kuldeep v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6786

Mahipal v. State of U.P., (Vivek Varma, J.), 2025 SCC OnLine All 6794

Manish Khanna (Dr.) v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 6816
Manish Kumar Gautam v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 6783
Mohit v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6787

Mukesh Kumar v. State of U.P., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 6824

Mukut Behari Pandey v. U.P. SRTC, (Shree Prakash Singh, J.), 2025 SCC OnLine All 6821
Nadeem v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6800

Naiem v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6804
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Najir Ali v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6796

Om Prakash Vishwakarma v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6811
Om Prakash v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 6817

Pavan Kumar Yadav v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6798

Raju v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6806

Rakesh Kumar Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 6818
Rakesh Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6803

Rakesh Paswan v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6808

Raman v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6790
Ramkishan v. State of U.P., (Santoesh Rai, J.), 2025 SCC OnLine All 6802

Rampal Sharma v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6791

Ravi Kumar Thakur v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6813
Reeta v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6789

Roshani Gautam v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 6820
Sagar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6788

Sarfaraz v. State of U.P., (Vivek Varma, J.), 2025 SCC OnLine All 6814

Sikandar Ali v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 6805

Siraj v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 6792

Subhas Chandra Yadav v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 6823
Subhash Chand v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6801

Suraj v. State of U.P., (Chandra Kumar Rai, J.), 2025 SCC OnLine All 6825

Toni v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6797

Udham Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 6809

Vineet Kumar Bharti v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 6812

Andhra Pradesh High Court [43]

B.C. Rajesh v. A.P. Southern Power Distribution Corpn. Ltd., (Gannamaneni Ramakrishna Prasad,
J.), 2025 SCC OnLine AP 3631

Balaji Agrichem v. Indian Bank, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025
SCC OnLine AP 3599

Baliboina Siva Prasad v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025
SCC OnLine AP 3613

Bandaru Suresh Babu v. Vandlamuri Venkateswara Rao, (Ravi Nath Tilhari and Maheswara Rao
Kuncheam, JJ.), 2025 SCC OnLine AP 3590

Bandi Sri. Jyothsna v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3605

Bisoyi Sahadev v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3593

Bylapudi Naresh v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3615
Dwarampudi Buli Reddy v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3628
Galla Sanyasirao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3601

K. Satti Babu v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3626
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K. Soujanya (Dr.) v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3627

K. Venkaiah v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC
OnLine AP 3619

K. Venugopal Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3603
Katravath Bapya Naik v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3594

Lakshmi Venkateswara Constructions v. Chairman & Perment Lok Adalat for Public Services, (R.
Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 3597

M & M Constructions v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3609
Mahammed Saleem v. Neeladri Appanna, (Subba Reddy Satti, J.), 2025 SCC OnLine AP 3592
Mopati Chandra Sekhar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3606
Mopati Chandra Sekhar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3607

N. Subba Narasaiah v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025
SCC OnLine AP 3621

Nimmalapalli Srinivasulu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3608

P. Raja Gopal v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC
OnLine AP 3616

Pathapati Peera Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3595

Pisini Ramesh (Dr.) v. Union of India, (Gannamaneni Ramakrishna Prasad, J.), 2023 SCC OnLine
AP 4566

Puvvada Srinivas v. State of A.P., (B. Krishna Mohan, J.), 2025 SCC OnLine AP 3625

R. Satyanarayana Raju v. EPDC A.P. Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP
3623

Raavi Praveena v. CTO, (R Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP 3598

Rani Constructions (P) Ltd. v. A.P. Road Development Corpn., (Gannamaneni Ramakrishna
Prasad, J.), 2025 SCC OnLine AP 3630

S. Kishore Kumar v. A.P. Power Generation Corpn. Ltd., (Maheswara Rao Kuncheam, J.), 2025
SCC OnLine AP 3624

S. Srinivasa Sekhar v. Eastern Power Distribution Co. of A.P. Ltd., (Maheswara Rao Kuncheam,
J.), 2025 SCC OnLine AP 3622

S. Suresh v. APSPDCL, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3629
Seethamma v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3610

Sk. Baba v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine
AP 3620

Sk. Masthan v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC
OnLine AP 3618

Special Chief Secretary v. K.V. Mohan Rao, (Harinath N., J.), 2025 SCC OnLine AP 3591
Sunkala Ramathulasi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3602

V. Kondala Rao v. Kovur Coop. Sugar Factory Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC
OnLine AP 3617

V.V. Rmakrishna v. PRL Secretary MUD, (Harinath N., J.), 2025 SCC OnLine AP 3600

Vadlamudi Manasa v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
3604
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Vallem Venkata Rangaiah v. Kurnool District Coop. Central Bank Ltd., (VN, J.), 2025 SCC OnLine
AP 3596

Vigneswara Constructions v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3611
Vigneswara Constructions v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3612
Vipin Jain v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3614

Calcutta High Court [17]
Amarnath Gupta v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8322
Ananya Dasgupta v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8313
Dilip Chowdhury v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8312
Jharna Sengupta v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8309
Mohd. Alamgir v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8317
Mohd. Sunnyul Mallick v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8316
Narayan Chandra Kundu v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8308

Power Tools & Appliances Co. (P) Ltd. v. Pinaki Roychowdhury, (Aniruddha Roy, J.), 2025 SCC
OnLine Cal 8307

Purna Chandra Kulia v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8321
Pushpita Chandra v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8319

Sahinur Alam Sarkar v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8315

Salil Kumar Mitra v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8314

Sandeep Krishna Rohatgi v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8323
Sanjay Mehta v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8318

Shamit Management (P) Ltd. v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8311
Sukla Bose v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8310

Uttam Kumar Mondal v. State of W.B., (Smita Das De, J.), 2025 SCC OnLine Cal 8320

Chhattisgarh High Court [2]

Sandipani Academy v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
10207

State of Chhattisgarh v. Deepak Phabyani, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 10206

Delhi High Court [24]

Agrawal Infrabuild (P) Ltd. v. National Highways Authority of India, (Devender Kumar Upadhyay,
C.J. and Tushar Rao Gedela, J.), 2025 SCC OnLine Del 6530

Ansh Thadani v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 6518

BS Enviro N Infracon (P) Ltd. v. Vij Contracts (P) Ltd., (Anil Kshetarpal and Harish Vaidyanathan
Shankar, JJ.), 2025 SCC OnLine Del 6527

Connoisseur Buildtech (P) Ltd. v. Connoisseur Buildtech (P) Ltd., (Anil Kshetarpal and Harish
Vaidyanathan Shankar, JJ.), 2025 SCC OnLine Del 6514
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Atal Asra Yojana (1)

Rules & Regulations for the Corpus Fund for Reis Magos Heritage Centre constituted by the
Government

Government of Goa, Ravindra Bhavan, Fatorda, Directorate of Art and Culture, Panaji, Group ‘C’ and
‘D’, Non-Ministerial, Non-Gazetted posts (First Amendment), Recruitment Rules, 2013

Goa School Education (Amendment) Rules, 1986

Government of Goa, Directorate of Art & Culture, Group ‘C, Non-Ministerial, Non-Gazetted posts,
Recruitment Rules, 2013

Goa Ground Water Regulation (Amendment) Rules, 2013

Punjab Industries Non-Technical (Group-A) Amendment Service Rules, 2021

Punjab Regional and Town Planning and Development (General) First Amendment Rules, 2021
Uttar Pradesh Goods and Services Tax (Sixty-seventh Amendment) Rules, 2025

Policy Document [1]
Policy Documents
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